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Fixation of Minimum Price of Natural 
Rubber

3378. SHRI GEORGE MATHEW: 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether Government have fixed 
the minimum price of natural rubber 
taking into consideration the cost of 
production incurred by small growers; 
and

(b) if not, whether Government 
propose to fix a new fair minimum 
price from 1st of April 1978 in order

* to do justice to the small growers?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG) (a). Yes, Sir.

(b) The revised minimum price of 
rubber notified on 6th August, 1977 is 
for the period upto the end of March,
1978. The position will, however, be 
reviewed before 31st March, 1978.

Export of surplus Natural Rubber 
through S.T.C.

3379. SHRI GEORGE MATIIEW: 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) what is the quantity of natural 
rubber that is remaining excess in the 
market till the end of October 31st, 
1977;

(b) whether Government have issu-
ed directions to the S.T.C. to export 
all the surplus natural rubber; and

(c ) will the Government of India 
allow export of rubber without limi-
tation, through all possible export 
sources?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA- 
TION (SHRI ARIF BEG): <a) The
Quantity of surplus natural rubber in 
the country at the end of 1977-78 is 
estimated to be around 12,000 tonnes.

The actual figures of excess rubber at 
the end of October, 1977 are not yet 
available.

(b) and (c). So far export of rubber 
is allowed only through S.T.C. During 
1977-78, S.T.C, has been authorised to 
export a quantity of 5,00G tons rubber 
in the first instance. Proposal for 
authorising export of a further quan-
tity  of rubber b y  S.T.C. is under consi-
deration.

Aerodrome near ‘Thekkady” in 
Kerala

3380. SHRI GEORGE MATHEW: 
Will the Minister of TOURISM ANOD 
CIVIL AVIATION be pleased to state:

(a) whether the Government of 
India have plans to open a small Aero-
drome near “Thekkady” in Idukki 
district of Kerala, which is a torurist 
paradise; and

(b) if so, when will work start on 
the project?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURSHOT- 
TAM KAUSHIK): (a) No sir.

(b) In view of (a) above question 
does not arise.

Foreign Exchange earned by Kerali- 
tes Working Abroad

3381. SHRI GEORGE MATHEW: 
Will the Minister of FINANCE be 
pleased to state:

(a) the amount of foreign exchange 
earned by Keralites working abroad 
in the financial year 1976-77; and

(b) whether the Government of 
India propose to allow Kerala Gov-
ernment to use the above foreign ex-
change to set up industries in Kerala 
with foreign collaboration?

THE MINISTER OF FINANCE AND 
REVENUE & BANKING (SHRI H. M. 
PATEL): (a) There are no reliable 
data giving the State-wise distribution 
of foreign exchange earnings remitted 
by Indians working abroad.
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(b) No, Sir. Proposals for foreign 

collaboration are examined on merit 
regardless of the fact whether foreign 
exchange has been remitted or receiv-
ed by residents of a particular State.

JTTTT
h j to

3383 «ft rTT̂ Tift H lf : W
wl< ’THTT ^  3cTT% $>Mi

fo  :

(w>) m
1 9 7 5 -7 6  fftT .1 9 7 6 -7 7  % 5>TPT 
W ^ ff  % farRT *5T SlfarT ¥t;o '

(sr) ^
*T % *T*fr pTqHf T̂T TT̂ FT

V
« fk  5TFIT f=RFR *bft («ft

5W fm r jftfsnp) : (*r)
<T̂ RT ^  fjfjft' fTT

I  i grrr  f e ^ f r

*TST 3?t TTf̂ T, f% pTT  % 
ft 1 975-7(5 rPTT 1976-77
% ?TTR 27. 33 ^TFI ^  fT«TT
54. 73 ?rrer w r  I

( ’S) f w r r  °FT 1*T SfTcT F̂t
i  ^ R n f r  ^fr I  fo  h %$ *nrcr

if fsFff *R3>T7t faiRt 
f w  t  I

Discontentment prevailing among Em-
ployee^ of Lake Palace Hotel, Udaipur

3384. SHRI LALJI BHAI: Will the 
Minister of  TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) whether the discontentment
prevailing among the employees of 
the Lake Palace Hotel, Udaipur is 
having adverse effect on foreign 
tourists; and

(b) if so, the action being taken by 
Government to establish cordial rela-
tions between the employees and the 
management?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURSHOT- 
TAM KAUSHIK): (a) The Lake
Palace Hotel, Udaipur is a privately 
owned and managed hotel. However, 
discontentment amongst employees 
has not been brought to the notice of 
this Ministry. The question of any 
adverse effect on foreign tourists does 
not therefore, arise.

(b) Does not arise.
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Liberalisation of Policy for Import of 
Dry Fruits

3386. SHRI. L. L. KAPOOR:
SHRI K. PRADHANI:

Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether it is a fact that policy 
for import of dry fruits has been libe-
ralised in 1977-78 Import Trade Con-
trol if so, details thereof;
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